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to duty as the judgment is awaited. 
It III not possible to indicate when 
departmental action will be fnalll"d. 

Kail&"hat-Falta &lIwa), 

·.78. Shri Ghasal: Will the Minister 
of Railways be pleased tu state: 

(a) whether ·the Kalighat-Falta 
Light Railway has been taken over by 
Government from 18t April, 1957; and 

(b) if 80, whether the Headqtlu-
tera staff of the ManagimJ Agents, 
MIs Mcleod and Company Ltd., hav~ 
been treated as Railway staff without 
break of service? 

The Deput)' MInister of Rallwa)'S 
(Shri Shalmawu Khan): (a) Yes. 

(b) Employment luis been offered 
by the Government of India, on the 
Eastern and South Eastern RailwllJ's. 
to all persons whose names were 
turnlshed by the ManAging A;,;ents 
MI. CcLeod " Co. as being staff of 
the ex-Kalighat Falta Railway and 
who have been found suitable ler t.he 
appropriate categories. These npI.oint-
ments necessarily have to be rre~h 
ones under the Governm .. nt, as the 
Company will be responsible for the 
liabilities in respect of the previous 
llervice of the staff under the Com-
pany. 
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Road-CIIm-RaII Brldre at 
Dehrl-OD-SoDe 

°"8. { Shri Kamal SiIlrh: 
Dr. Ram Subhag SiIlrh: 

Will the Minister of Ballwa)'S be 
pleased to state: 

(a) whether a scheme has been 
drawn up of a road-cum-rall bridle 
on the Sone river at Dehri-on-Sone; 

(b) if so, the main features of the 
scheme; 

(c) the estimated cost of the 
bridge; and 

(d) when the work is likely to be 
taken up and the time by which it 
will be completed? 

The Deputy MID1ster of Rallwa)'S 
(Shri Shalmawa. Khan): (a) No such 
scheme is under consideration of 
Railway Ministry. 

(b) to (d). Do not arise. 

Deck Passare TIckets 

r Shrl KIIIIW'IUI: 
~ Shri Rarhunaih SlDrh: 
l Shrl TaDtls: 

Will the Minister of TrallSJlOrt aDd 
Comm1Ullcations be pleased to state: 

(a) whether it is a fact that the 
Indian Government investigator who 
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was sent to investigate complaints of 
black-marketing in deck passage 
tickets on ships sailing between 
Madras and Singapore, has submitted 
a report to Government; 

(b) if so, whether a copy of the 
same will be placed on the Table of 
the Sabha; and 

(c) the action Government have 
taken to preyent black-marketing in 
tickets on ships on the Madras-Singa-
pore run? 

The Minister of State in the Minis-
try of Transport and CommuDlcations 
(Shrl Raj Bahadur): (a) Yes. 

(b) A summary of the report of 
the Deck Passenger Welfare Officer, 
Madras, is laid on the Table of the 
Sabha. [See Appendix III, annexure 
No. 26A.] 

(c) To prevent black-mRrketing on 
Madras-Singapore run, the Eastern 
Shipping Corporation has introduced 
a system of advance booking through 
money orders. The British India 
Steam Navigation Co. has also intro-
duced the same system at the Indian 
port" and the ports in Malaya and in 
addition this company has also intro-
duced a system of registration for 
booking passages. Further steps are 
also under consideration. 

Automatic Telephone Exchan,e at 
Madural 

·'80. Shrl Taogamanl: Will the 
Minister of Transport and CommnDl-
cations be pleased to state: 

(a) whether there is a proposal for 
installing Automatic Telephone Ex-
ehanre at Madurai; .. nd 

(b) if so, the action taken thereon? 

The Minister of State in the MInIs-
try of Transport and CommnDlcations 
(Shrl Raj Bahadur): (a) Yes. 

(b) The construction of the building 
will be taken up this year; automatic 
equipment has already been ordered. 

Committee to examine Railway 
Brld,es 

{ Shri H N. Mukerjee: 
Shrl Prabhatkar: 

Will the Minister of Railway. be 
pleased to state: 

(a) whether he has set up a Com-
mittee to examine the state of rail-
way bridges throughout the country; 
and 

(b) whether it will be possible for 
the said committee to complete it. 
work before the onset of the Mon-
soon? 

The Depoty Minister of RallwaJll 
(Shrl Shahnawaz Khan): (a) No, Sir. 

(b) Does not arise. 
KOJIUlB Projeet 

{ Shri Assar: 
Shrl Sonawane: 

Will the Minister of Irrlptlon and 
Power be pleased to state: 

(a) what progress has so far been 
made in regard to Koyana Project In 
Maharashtra; 

(b) when the project is likely to be 
completed; 

(c) how much expenditure has so 
far been incurred on the project; 

(d) whether it is a fact that irriga-
tion facilities will also be made avail-
able on the construction of the pro-
ject; and 

(e) if so, how many acres of land 
have so far been brought under irriga-
tion? 

The MInIster of IrrIratiOD alld 
Power (Shri S. K. Patll): (a) to 
(e). A statement is laid on the Table 
of the House. [See Appendix III, 
annexure No. 27.] 

Baruet-Bulrhat LJrht RaIlway 

-'S3. Shrlmatl Renu Chakravartty: 
Will the Minister of RaIlway. bs 
pleased to state: 

(a) whether it is a fact that the 
work on the construction of the broad 




